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RT3, 1358(3T).—Fs 17 FLHTL, TSI TISTHTT AT T 1956 (1956 T 48) (ST TaH T8 TATq
I ATATAAH FgT 74T 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g, g THTHTT T ST
F TATq o OSTE ST F UH.U.OH W, WG ool § 6T - JSR1e fhies T e §eq1 205-
w F f.dY. 5.950 7 Fh.HT. 25.500 9% & q@T #, TeAe-7 q< Fr omar B 0.000 & 10.300 % (FA
FaTs 10.300 oY) T % J-gve o AATr (FTEH0T/TeE oMee Aigd 2-T4/4-3 FT SAT4T 1), FTATEAT,
T S TATAT o Al TASI 6 (70 qg I AUTerg g et |@terd auid J=r et | <3 147 2,
UEY ST T TSI e o SIS0 T AT FldT ¢ |

Fre AT =Af<h, ST 3<% G # Baeas g, 3 Afaf=aw &t gy 37 6t IT-am7 (1) F eI qarh
TSI o 1T UHT IF o ITANT 92 TSI | TH ATEAAT & TR Sl AT & ShHE & 6 Fia< v
AT T T AT |

T Yol SATTI=T HETH STTErehT<d, AT (ST TTred ATeahT, TH. U UH 79 &l i =9 § J&qq
£ AT 3T A I AT ATAF AT BT JTuar ST ety arideT, smgirwar S AT ®9 § qT
et farferss Terae T q ST T STa@ 9T 3% Ut STai<ial sl gaars & TETG JoAT UHT 3T S Feed
& TET, TTe T2 g, o0 47 wieary sraeds a0e, saer g AT a1 Il T ATATT FHT THT T

AT T FEAT |
I TR it €T 3 T IU-2ITT (2) *F T+ Terw rfershrer gy o s s o straer sifaw grm |

1879 GI/2026 (1)
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TH ATAAT o AT ST ATAT I F LT AT A= AL TAH TR & I FATAT | 3TAH
3T IAHT Raeg AThAT gIT Mo 6T ST aehat & |

ALIAT

YSITS TS % U, . TH TR Agrel S § siarat - s g fadiee i asmnt &1m 205-1
% fan. . 5.950 & fh.+ft. 25.500 7% ¥ @< &, Teme-7 au< it amar B+ 0.000 & 10.300 T
(F TS 10.300 f3F+T) T % forT sroier T ST ATelT AT URT & §e=er aiga JiH =7

wfera e |
ST T ATH: ST TSI &1 919 TH.T.0H T JigTet
wAH g EeT || g Er e | g s | 9w s I ER T
SR (GIRIRESIE) (FFAT)
1 2 3 4 5 6
ATAH T AT TH. LU L qIgrat
AT T ATH: TSI AT
1 245 fasft TWW 0.0253 (g%7T) 0.0253
2 258 fasft e 0.0379 (2%7T) 0.0379
3 259 fasft TWW 0.0169 (zF7T ) 0.0169
4 268 BE(l Edk 0.0464 (FFaT) 0.0464
5 270 EEi F 0.1981 (gFaT) 0.1981
6 271 BEil T 0.2276 (FFT) 0.2276
7 272 BE(l Edk 0.295 (FF47) 0.295
8 273 BE(l Edk 0.4003 (FFa¥) 0.4003
9 274 BEil e 0.0632 (zF7T ) 0.0632
10 275 BEil T 0.2823 (z%7X ) 0.2823
11 276/2 IGEll F 0.2528 (%37 ) 0.2528
12 277/1 BE(l Edk 0.1138 (FFaX) 0.1138
13 277/2 IGEl F 0.2697 (27T ) 0.2697
14 282 BEil Bk 0.0927 (FFaT) 0.0927
15 283 R T 0.0379 (Z#7¥ ) 0.0379
16 284 IGEll F 0.2023 (%77 ) 0.2023
17 285 BREL e 0.1306 (%X ) 0.1306
18 286 REL e 0.2486 (%X ) 0.2486
19 287 BE(l Gk 0.2571 (FFaX) 0.2571




[T &% 3(ii)]

HILT T TSIA . AHTYTL

20 288 F 0.1475 (37X ) 0.1475
21 289 i 0.0421 (3%47) 0.0421
22 290 i 0.2276 (3%47 ) 0.2276
23 291 F 0.059 (%77 ) 0.059
24 292 FO 0.177 (Z%47) 0.177
25 293 i_{ww 0.5099 (FF=a¥ ) 0.5099
26 350 i 0.0211 (F%47) 0.0211
27 353 Bl 0.0464 (3%47 ) 0.0464
28 354 F 0.2318 (377 ) 0.2318
29 355 FO 0.1938 (FF=a¥) 0.1938
30 356 i 0.5225 (3%47 ) 0.5225
31 357 i 0.5268 (3Fa7 ) 0.5268
32 366 FO 0.5268 (FFT¥) 0.5268
33 367 F 0.0716 (%I ) 0.0716
34 370 i 0.4214 (Z%47) 0.4214
35 371 i 0.5268 (F%a7 ) 0.5268
36 372 FO 0.1938 (FFT¥) 0.1938
37 373 F 0.5225 (gFa7) 0.5225
38 374 i 0.1938 (FF47 ) 0.1938
39 375 i 0.413 (F%47) 0.413
40 376 FO 0.1222 (F%47) 0.1222
41 377 F 0.0337 (F%77) 0.0337
42 378 F 0.0169 (377 ) 0.0169
43 450 FO 0.0211 (ZF=a¥) 0.0211
T T AT Yoha QX

44 140/1 LD IET RS 0.0632 (FFI¥) 0.0632
45 140/2 TIfieaT 0.0674 (377 ) 0.0674
46 146 O ET kY 0.3498 (377 ) 0.3498
47 151 St 7T 0.0084 (ZF¥) 0.0084
48 153 LD IET RS 0.0843 (3%47 ) 0.0843
49 163 LD IED Y 0.0843 (ZF=a¥) 0.0843
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50 164 ST.oq =T 0.0042 (zFa7) 0.0042
51 165 LD IET RS 0.0042 (3%47 ) 0.0042
52 242/71 Tt 0.0548 (%37 ) 0.0548
53 243/71 LD IET RS 0.2444 (ZF47) 0.2444
54 244/78 LU IET Y 0.0084 (%77 ) 0.0084
55 245/78 Tt 0.0716 (%37 ) 0.0716
56 246/78 LD IET RS 0.2149 (F%47 ) 0.2149
57 247/79 ILDIETS Y 0.0169 (FF=a¥) 0.0169
58 248/79 DRI 0.0843 (FFa¥) 0.0843
59 249/79 T TeheaY 0.2023 (3%47 ) 0.2023
60 252/81 T TeheaY 0.2402 (3%47 ) 0.2402
61 318/149 DRI 0.0295 (FFI¥ ) 0.0295
62 319/149 DRI 0.0843 (FFa¥) 0.0843
63 910/145 T TeheaY 0.0506 (3%a7 ) 0.0506
64 911/145 T TeheaY 0.2107 (3%47) 0.2107
AT T ATH: S TEAT

T T ATH: AL Fet (31)

65 35 LD IET RS 0.2908 (FF47 ) 0.2908
66 36 LD IET RS 0.156 (3%47 ) 0.156
67 37 IV IETS 0.3161 (FFT¥) 0.3161
68 38 LU IET Y 0.1138 (37T ) 0.1138
AT T ATH: AHATAT (25)

69 1550/427 FO 0.1054 (ZF=a¥) 0.1054
70 1551/427 FO 0.1054 (ZF¥) 0.1054
71 1593/428 F 0.1517 (37T ) 0.1517
72 1594/428 O 0.2276 (3%47 ) 0.2276
73 410 F 0.3035 (%77 ) 0.3035
74 899/154 LR CIER] 0.6323 (FFT¥) 0.6323
75 900/154 LD IETS 0.6323 (FFT¥) 0.6323
ATTer T ATH: IXETYY(34)

76 12//19 LD IED Y 0.2951 (ZF=a¥) 0.2951




[T &% 3(ii)]

HILT T TSIA . AHTYTL

ATTe T ATH: ST (40)

77 269/1 LOIETEY 0.1686 (FT7) 0.1686

78 332 SO IR 0.1686 (FT7 ) 0.1686

79 551 ST.oq =T 0.1012 (F%7X) 0.1012

80 741/246 LOIETaEN 0.0843 (zFa7) 0.0843

81 742/246 LOIETEY 0.236 (ZFTT) 0.236

82 753/270 LOIETEY 0.0211 (ZFAT) 0.0211

AT T AT TaTa3(41)

83 169 e 0.1475 (377 ) 0.1475

84 492 LOIET KN 0.0843 (ZFT7) 0.0843

T T ATH: AZHIIL

85 379 LOIETa KN 0.1644 (%77 ) 0.1644
Total 15.6523

[®T. . 1 1077/NHAI/PIU/CHD/AMB-CHD/3A]
g rHiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1358(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Ambala —
Chanidgarh Green Field NH-205-A in the stretch of land from Km 5.950 to Km. 25.500 with Spur to PR-7 Road Km
0.000 to 10.300 (Total length 10.300 Km) in the District of S.A.S Nagar, Mohali in the state of PUNJAB, hereby declares
its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Revenue Officer, SAS
Nagar in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity
of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH205-A in the stretch of land
from Km 5.950 to Km. 25.500 with Spur to PR-7 Road Km 0.000 to 10.300 (Total length 10.300 Km) in the
District of S.A.S Nagar Mohali in the state of PUNJAB.

State: PUNJAB District: S.A.S Nagar Mohali

SI. No. Survey/Plot Number Type of Land Nature of Land Area Area

(in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: SAS Nagar (Mohali)
Village: Rajo Majra
1 245 Private G.M.Rasta 0.0253 (Hectare ) 0.0253
2 258 Private Agriculture 0.0379 (Hectare ) 0.0379
3 259 Private G.M.Rasta 0.0169 (Hectare ) 0.0169
4 268 Private Agriculture 0.0464 (Hectare ) 0.0464
5 270 Private Agriculture 0.1981 (Hectare ) 0.1981
6 271 Private Agriculture 0.2276 (Hectare ) 0.2276
7 272 Private Agriculture 0.295 (Hectare ) 0.295
8 273 Private Agriculture 0.4003 (Hectare ) 0.4003
9 274 Private Agriculture 0.0632 (Hectare ) 0.0632
10 275 Private Agriculture 0.2823 (Hectare ) 0.2823
11 276/2 Private Agriculture 0.2528 (Hectare ) 0.2528
12 277/1 Private Agriculture 0.1138 (Hectare ) 0.1138
13 277/2 Private Agriculture 0.2697 (Hectare ) 0.2697
14 282 Private Agriculture 0.0927 (Hectare ) 0.0927
15 283 Private Agriculture 0.0379 (Hectare ) 0.0379
16 284 Private Agriculture 0.2023 (Hectare ) 0.2023
17 285 Private Agriculture 0.1306 (Hectare ) 0.1306
18 286 Private Agriculture 0.2486 (Hectare ) 0.2486
19 287 Private Agriculture 0.2571 (Hectare ) 0.2571
20 288 Private Agriculture 0.1475 (Hectare ) 0.1475
21 289 Private Agriculture 0.0421 (Hectare ) 0.0421
22 290 Private Agriculture 0.2276 (Hectare ) 0.2276
23 291 Private Agriculture 0.059 (Hectare ) 0.059
24 292 Private Agriculture 0.177 (Hectare ) 0.177
25 293 Private G.M.Rasta 0.5099 (Hectare ) 0.5099
26 350 Private Agriculture 0.0211 (Hectare ) 0.0211
27 353 Private Agriculture 0.0464 (Hectare ) 0.0464




[T &% 3(ii)]

HILT =T TSI AT

28 354 Private Agriculture 0.2318 (Hectare ) 0.2318
29 355 Private Agriculture 0.1938 (Hectare ) 0.1938
30 356 Private Agriculture 0.5225 (Hectare ) 0.5225
31 357 Private Agriculture 0.5268 (Hectare ) 0.5268
32 366 Private Agriculture 0.5268 (Hectare ) 0.5268
33 367 Private Agriculture 0.0716 (Hectare ) 0.0716
34 370 Private Agriculture 0.4214 (Hectare ) 04214
35 371 Private Agriculture 0.5268 (Hectare ) 0.5268
36 372 Private Agriculture 0.1938 (Hectare ) 0.1938
37 373 Private Agriculture 0.5225 (Hectare ) 0.5225
38 374 Private Agriculture 0.1938 (Hectare ) 0.1938
39 375 Private Agriculture 0.413 (Hectare ) 0413
40 376 Private Agriculture 0.1222 (Hectare ) 0.1222
41 377 Private Agriculture 0.0337 (Hectare ) 0.0337
42 378 Private Agriculture 0.0169 (Hectare ) 0.0169
43 450 Private Agriculture 0.0211 (Hectare ) 0.0211
Village: Mukandpur

44 140/1 Private Agriculture 0.0632 (Hectare ) 0.0632
45 140/2 Private Agriculture 0.0674 (Hectare ) 0.0674
46 146 Private Agriculture 0.3498 (Hectare ) 0.3498
47 151 Private G.M RASTA 0.0084 (Hectare ) 0.0084
48 153 Private Agriculture 0.0843 (Hectare ) 0.0843
49 163 Private Agriculture 0.0843 (Hectare ) 0.0843
50 164 Private G.M RASTA 0.0042 (Hectare ) 0.0042
51 165 Private Agriculture 0.0042 (Hectare ) 0.0042
52 242/71 Government Agriculture 0.0548 (Hectare ) 0.0548
53 243/71 Private Agriculture 0.2444 (Hectare ) 0.2444
54 244/78 Private Agriculture 0.0084 (Hectare ) 0.0084
55 245/78 Government Agriculture 0.0716 (Hectare ) 0.0716
56 246/78 Private Agriculture 0.2149 (Hectare ) 0.2149
57 247/79 Private Agriculture 0.0169 (Hectare ) 0.0169
58 248/79 Government Agriculture 0.0843 (Hectare ) 0.0843
59 249/79 Private Agriculture 0.2023 (Hectare ) 0.2023
60 252/81 Private Agriculture 0.2402 (Hectare ) 0.2402
61 318/149 Private Agriculture 0.0295 (Hectare ) 0.0295
62 319/149 Private Agriculture 0.0843 (Hectare ) 0.0843




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

63 910/145 Private Agriculture 0.0506 (Hectare ) 0.0506
64 911/145 Private Agriculture 0.2107 (Hectare ) 0.2107
Taluk: Dera Bassi
Village: Sheikhpur Kalan (31)
65 35 Private Agriculture 0.2908 (Hectare ) 0.2908
66 36 Private Agriculture 0.156 (Hectare ) 0.156
67 37 Private Agriculture 0.3161 (Hectare ) 0.3161
68 38 Private Agriculture 0.1138 (Hectare ) 0.1138
Village: Amlala (25)
69 1550/427 Private Agriculture 0.1054 (Hectare ) 0.1054
70 1551/427 Private Agriculture 0.1054 (Hectare ) 0.1054
71 1593/428 Private Agriculture 0.1517 (Hectare ) 0.1517
72 1594/428 Private Agriculture 0.2276 (Hectare ) 0.2276
73 410 Private Agriculture 0.3035 (Hectare ) 0.3035
74 899/154 Government Gair Mumkin 0.6323 (Hectare ) 0.6323
75 900/154 Private Agriculture 0.6323 (Hectare ) 0.6323
Village: Paragpur (34)
76 12//19 Private Agriculture 0.2951 (Hectare ) 0.2951
Village: Bakarpur (40)
77 269/1 Private Agriculture 0.1686 (Hectare ) 0.1686
78 332 Private G.M GHAGAR 0.1686 (Hectare ) 0.1686
79 551 Private G.M RASTA 0.1012 (Hectare ) 0.1012
80 741/246 Private Agriculture 0.0843 (Hectare ) 0.0843
81 742/246 Private Agriculture 0.236 (Hectare ) 0.236
82 753/270 Private Agriculture 0.0211 (Hectare ) 0.0211
Village: Shatabgarh (41)
83 169 Private Agriculture 0.1475 (Hectare ) 0.1475
84 492 Private Agriculture 0.0843 (Hectare ) 0.0843
Village: Mehmadpur
85 379 Private Agriculture 0.1644 (Hectare ) 0.1644
Total 15.6523

[F. No. 11077/NHAI/PIU/CHD/AMB-CHD/3A]

SHAIKH AMINKHAN, Director
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